
Proof of possession of premises. (Sale deed/ Rent agreement/ Electricity bill, etc.) 

 This may include Electricity bill (only in case the premise is owned) or Sale deed/ 

Lease deed/ Rent agreement or Lease agreement as the case maybe.  

 

 In case of transportation business, the address of office can be considered as 

premise. 

 

 A clear scanned document is required.  

 


